Year. 20, 23,524
L.20MV. ISUMAR. ... sonsdsughver/wite of KRISHNA...D.AS,

ol D0 e, belonging to OTHAR. LENISLATIVE.. ASSE Ly

sarvice and presently working as .OEELCE  ATTENDANT oo,

give herein below the detalls of the assets {immowvable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Fi N 2EEalls © DVaAGIe aesety
{#Assets In joint name indicating the extent of $oint ownership will also have to be
given)
[Br. | Description Beif Spouse | Dependant-1 | Depandant-2 | Dependant-s
e , | . | Name(s) | Name | Name | Etc.Nawe
@) | Sn _ 'Bm/" KumART | §
20r0/ = s

| fiy | Bonas,

(i) |Deposisin 1A 7
ovhen biugpan 58 Dyay | SBT Bav)
{neplons ded | Cyusy faeooy | mrti | o aTe | pre
Financisl Sov/— [SAVINL
Companies

/\

o OO LAY 53 ’ o

Debentures and | |
Gy . NIL SR urL | WTL i NTL

companies

{iv) | Other financial 5 G

Institutions, : ' |

NSS, Postal PPE PPF NT L NIL NI L
Savings, LIC SO0 i

 Policles, etc SO0/~ (680D /,.

(v} | Motor Vehicles

SN of NIL |NIL | nIo N LOREy
. make, etc,) 1 | |
1) | Jewellery (give | ol D ' IneL D, focy. | |
details of AM |Rs- SLAKY '
weightand  [00I™ RUSOK vri | ovrL NIL
i Va'U‘E} / sSoTd-
- 20000/r

| {wli} | Other assets,

oy | 1L | Mo | su | NILL] NI

A Interests " g

Note: Value of Bonds / shares / Debentures as per the latest markst value in Stock
Exchange in respect of listed companies and as per books in the case af non listed

companies should be given. Y
* Dependant here means a person substentially dependent on the income of the

amployes,

Seviy  Kunanye




I8
e
also have to be indicated]

bl f i
b
¥

f Immovg
Properties in joint ownership indica

551

&r. Description

Self ‘é%ﬁﬁﬂ

Name(s)

ting the extert of joint pwnership will
wmgﬂl .

“Dependant-1 | Dependant-2

Name

Hame

Dependant-3
Ete. Nama

(i) | Agricultural Lang
- Location{s)

- Extent (Total
measurament)

- Survey number(s)

-Current market value

+ KATHA
BIKRAY

NIL-.| RS-

|8 LAKH

NI

NIL

NLL

[ [ Non-Agricultural Land

- Location(s)

- Extent (Total
measuremeant)

- Survey number{s}

-Current market value |

NTL

NIL_.

(i) | Buildings (Commercial

and residential)
Location{s)

- Survey Jfdocr
number(s)

- Extent (Total
measurament)

- Current market
value

NIL NIL

NIL

{iv) | Houses / Apartments,

ek,

- Lacation(s}

« Survey jdoor
number(s)

- Extent (Totai
measurement)

- Current market
value

NIL

NIL

nNEL

NIL

NI L

{v) | Others (such as

interest in property’)

NIL

NI L

NTL

NIL

NEL.

{2) 1 give herein below the details of my labilities / overdues to public financial

institutions and government dues:-
[Note 1 Please glve separate detaile for sach item)

Sr. Deszcelption Rame & address of Bank / Ampunt outs anding as
Na. Pinmgﬁnl Inam:ﬁi?n;i{;} / on BB 5.0
. Departiwient (2} : }
{a) | {1} Loans from Banks SBI ._EVBN\ , PATNA [ 3,20 600/~
{1i) Lpans from financial 2 e
institutions NI L ! i -
(iit) Government Dues:
{a) dues to departments = o
dealing with government NIL NIL
accommadation e msminnd
{b} dues to depariments
dealing with supply of NTL NIL
water , ; Rede
{c) dises to departments
dealing with suppty of i io] :
_ eleckricity N NIL
]

Serw Koy




(d) dues to departments =
dealing with telephones NIL

ga) dues to departments
e2aling with government

transport (including NI

. aircraft and helicopters)

| (F) Other dues, If any

NT L

NIL NIL

{b) (1) Income Tax including
surcharge [Also indicate £
the assessment year upte | ‘D
which Income Tax Return BRPKU2ES NTL
flled. Glve also Permanent
nt Number (PAN}]
(i) Wealth Tax [Also
indicate the assessment NIL NT L
year upto which Wealth
Tax return filed, ]
(1il) Sales Tax [Only in

case of proprietary NETL NIL
business] : : : :
{iv) Property Tax BEL L ey

€.  Personal Detall

GPFICPF/PRAN No,  :- 110128 365 3085 [

Gender - (7}

Date of Birth e B 1% 1 002 119 | 8 |3 | (oco/mmiyy)

Class/Group HE ,C‘ (/B 9/

i “  [BINA& LEGISLATIVE ASSEMBLY |

{Full Name e.g. B.A.S.-Blhar Administrative Service,
‘B.S.S.- Bihar Secretarlat Service etc.)

Home District - l PATN A |

1 hereby declare that the above details are true to the best of my
knowledge and belief.

Signature &WKMWY
Name of Employee: .. >ON V. L RUMAR,

place:, CATNA...... sesionation: O EETGE . ATTENSANT
pate:..0.6-02-.202Y pepartment: SIRAR.. VIDUAN, SAKUA PATNA
Hote: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Sevw,  Kumay~



